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ORIGINAL APPQICATION NO. 186 of 2000.

Dated th7s the 'G]‘ day of December, 2000.
I ——————————————————————————
\

CORAM : Hon’ble Shri 8. L. Jain, Member (J).

Hop’ble Smt. Shanta Shastry, Member (A).
E
Nitin Jyotirah Shedage,
Extra Departmental Branch
Postmaster, Zarga?wad1,
B.O.: (Via Baramat7),
Dist Pune - 413 102.
Residing at —:
At & Post : Zargalwad1
Taluka - Baramati, _ .
Dist. Pune - 413 102. e Applicant.
(By Advocate $hri S. P. Kulkarni)
li
VERSUS -
i
1. Union:of India through
The Super1ntendent of Post Offices,
Pune Mofussil Division,
At & PO : Pune - 411 042.

2. The Dﬂrector of Postal Services,
Pune Region,
O/o. the Postmaster General,
Pune Region,
At & P}O. Pune 411 001.

3. Post Master General,
Maharashtra Circle,
Pune Region, :
At & P}O. Pune - 411 001.

4. Shri Sénjay Namdeo Bichkule,
At & P.O. : Zargalwadi,
Via. Baramati,
Dist. Pune - 413 102. .
(By advocate Shrl v.S. Masurkar for R-1 to 3 and
shri s.P. aaxena for R~4)
|
PER :  8mt. Shanta Shastry, Member (A).
!
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The adp]icant in this case is aggrieved that he was not

ORDER

selected for tde post Qf Extra Departmental Branch Postmaster 1in
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